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Waorking of National Fire Service College,
Nagpurp

3898. DR. SHRIKANT RAMCHAND-
RA JICHKAR: Will the Minister of
‘HOME AFFAIRS he pleased to state:

(a) whether any evaluation of the
working of the National Fire  Service
College, Nagpur was made recently;
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(b) if so, what are the findings there-
of; ang

(c) if not, whether such . evaluation

is propoSed to be made?

THE MINISTER OF STATE INTHE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M JACOB): (a)
and (b) Ng evaluation of the working
of the National Fire Service College,
Nagpur has beep recently made;

(c) Ny evaluation is contemplated at
present.

Deportation of Foreign  Nationals

3899. DR, SHRIKANT RAMCHAND-
RA JICHKAR: Wwill the Minister of
HONE AFFAIRS be pleased to state:

(a) the number of foreign nationals
deported out of the country during che
last three years;

(b) the couniries to which they were
deported;

(c) the expenditure incurred on their
deportation; and

(d) whether the above expenditure is
recoverable, if so, from whom?

THE MINISTER OF STATE INTHE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB): (a)
to (d) Information js being  collected
and wilj be laid on the Table of the
House.

Cditerion for awarding Police Medals

3900. DR. SHRIKANT RAMCHAND-
RA JICHKAR: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) what ig the criterian for awarding
Police Medais;

(b) what is the number o¢ representa-
tions and protests received after the
awardg were announced during the  last
three years; and



